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OA - 398/96 

Shri NP. bixit, the proxy counsel for Shri Sudama 

Pandey, the learned counsel for the applicant. 

At the request of the proxy counsel, let it 

be adjourned to 20.9,96 for admission' hearir. 

	

(K.D. Saha) 	 (v.ri. Nehrotra) 

	

Member (A) 	 Vice-chairman 

2./ 20.9.96. 	'Shri Sudarna Pandey, the counsel for the applicant. 

List it on 27.9.96 for hearing on admission as 

requested by the learned counsel for the appl'cant. 

H 
/CBS/ 	 (K.D.Saha) 	 O.N. Mehrotra) 

Member (A) 	- 	 Vice-chairman 

j3/27.09.96 

_- 	 Counsel for the aolicart : Shri S. Pandey. 

after ctm arguments, learned counsel 

for the aoplicar* '?rars for withdrawal of the case. 

Prayer al1lwed. The aoplicat±on is dlsmis ed as / 

withdrawn. 	 - 

SI 	 (K.D.Sa 	 (v.N.Mehrotra), 
Methber(A) 	 vjce_Chairman(j) 


